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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD EENCH: 
AT HYDERABAD 

ORIGINAL APPLICATION NO.1112 of .1992 

DATE OF JUDGMENT: 4th February1993 	H 

BETVIEEN: 

Mr. K.Devadas 	 .. 	 Applican4 

AND 
	

I 

The Chief Postmaster General, 
Andhra Pradesh Circle, 	 I  
Hyderabad. 

The Postmaster General, 
Hyderabad Region, 
Hyderabad. 

The Superintendent of Pose Offices, 
Sangareddy Division, 
Sangareddy. 	 .. 	 Responden1!s 

COUNSEL FOR THE APPLICANT: 	Mr. S.Ramakrjshra Rao I 

COUNSEL FOR THE RESPONDENTS; Mr. M.Kesava Räo, Addl.CGSC 

CORAN: 

Hon'ble Mr. Justice V.Neeladri Rao, Vice Chairman 

Hon'ble Mr. R.Balasubramanjan, Member (Admn..) 

contd.. il 
4 



JUDGMENT OF THE DIVISION BENCH DELIVERED BY THE 
	

'BLE 
Mr. Justice V.:NEELhDRI RAO, VICE CHAIRMAN 

The applicant is now iorking as LSG/Post& 

Assistant. His contention is that he completed [iO years 

of service as on 1.10.1991 eS his name was not in,1 
 
1 ud e d 

in the list of promotees dated 6.1.1992 that was : epared 

on the basis of Bi-ennial Cadre Review aid then he 

submitted a representation on 24.1.1992. But, inst .ead of 

considering his representation, a charge memo date 

10.4. 1992 was issued and after enquiry one incremer)t 

was withheld for a period of one year. 11t  is urgeØ for 

the petitioner that, as.no  disciplinary proceedingwas 

pending as against the applicant as on 1.10.1991, :he 

due date by which he was entitled to promotion, th4 

concerned was not justified in not ordering promotkon 

and the subsequent disciplinary proceeding is not 

relevant for consideration of his promotion as on 

1.10.1991. 

It is also submitted that the reresentaton 

of the applicant dated 24.1.1992 is not y et disposd of. 

We feel that instead of considering the matter on Merits, 

/ 

r 



3 

it is proper to direct the respondents to disposer of 

the representation dated 24.1.1992 of the .applicapt by 

15th April 1993. The application is disosed of 

accordingly. No  Costs. 

(Dictated in the open Court). 

(v.NEELADRI RAO) 
Vice Chairman 

(R . BALASURAMANIAN) 
Membr(Admn.) 

Dated: 4th February, 1993. Dy 1  Regi! 

Copyto:- 	 H 	F 

The Chief Postmaster General, 
Andhra Pradesh Circle, Hyderabad. 

The Postmaster General, Hyderabed Region, HyderPhad. 

The Superintendent of Post Offices, Sengareddy DiviSiofl, 
Sangareddy. 

4. One copy to Sri. S.Rama Krishna RIO. advocte, CAT, Hyd. 

vsn 	 H 	 F 

One copy to Sri. t4.Kethava Rao, Addi. COSOHOAT, Hyd. 

One spare copy. 	 j 	 1 

Rsm/- 
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TtPED BY 	CUiIPARiL LX 

CHtChLL 13Y 	A2ROVLD BY 

• 14 LET CL1Li?R11 ADxdINISTRj?IvE Tpa:LcJ, 

HYDERABAD bEECH AT HYDERABAD 

THE HOEBLE MT:.V.NEELADRI RhO V.C.: 

AND 

THE HON' BLE MR.R.BALASUBEAJ4ANIAN;M(A) 

ALID  
THE NON' BLE MR.LWINDRA SERHAR REDLY 

/ 	 :MEMBER(J) 

J AND 

TN HON'BLE 

DATED: 	-lgg3 

0Ra/3UJXMENT 
I 

R.a-/c. P/MzA; Ns-. 

i-ri- 

4. 

directions 

eAllt\d 

sp 

sp 

se á  of with  dire 

r 

tions 

Disn ssed as withdrawn 

Disni sed 

ct

Dismised for default 

RejeWOrddred 

No Srd 

 

-' 

as to qosts. 

F,1 ErCH. 
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